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GUJARAT POLLUTION CONTROL BOARD 

GPCB COMPLIANCE INSPECTION VERIFICATION REPORT ON 

ACTION TAKEN BY THE UNIT AGAINST THE RECOMMENDATIONS/ 

SUGGESTIONS/ CORRECTIVE MEASURES/ IMPROVEMENT 

REQUIRED AS PER REPORT SUBMITTED TO HON’BLE NGT ON 

DATED: 16/08/2023 “CURRENT STATUS REPORT OF ARCELOR 

MITTAL NIPPON STEEL INDIA LIMITED IN COMPLIANCE OF 

ORDER OF HON’BLE NGT, WESTERN BENCH, PUNE IN THE MATTER 

OF APPEAL NO. 27 OF 2022”.   

Sr. 

No. 

Points of recommendations/ 

suggestions/ corrective measures/ 

improvement 

Compliance status 

All division (HRC, Pipe, Plate, Conarc) 

1 

 

AMNS group shall provide STP for the 

entire complex as per compliance 

submitted by the industry. 

 

 Partially Complied 

Unit has installed Four STP (Two STP with 

capacity 250 KLD (150KLD & 100 KLD) 

within plant premises and it is operational) & 

(Two STP having Capacity 1600 KLD (1000 

KLD & 600 KLD) within their township and it 

is operational) for treatment of Sewage. 

Further unit is planning to install additional 

1000 KLD STP, up to end of December2024. 

At present they have not started any 

installation work of STP.  

2 Unit shall strengthen fugitive C emission 

control mechanism. 

Complied 

Unit has taken corrective measures are as. 1) 

Road mechanical sweepers 10 nos are provided 

for regular cleaning of dust on road. 2) Water 

sprinkling system is installed at various 

locations for controlling of dust emission. 3) 

Dry fog systems are installed at various 

locations. 4) Wind fence installed. During visit, 
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general air ambient quality is found normal and 

general housekeeping is found fair. 

3 Unit shall amend the CCA for the new 

ARP plant stack & provide OCEMS. 

Complied 

Unit has obtained the CCA Amendment order 

AWII-131853 dated 01.02.2024 including with 

ARP Plant stack (Sr. No. 116) and OCEMS 

has been installed on the Stack and reading for 

HCI parameter is noted 2.45 mg/Nm3 during 

inspection. 

4 Unit shall amend the CCA for the 

corrected jetty of length 1190 meter as 

per the Environmental Clearance 

obtained in the year-2022 

Complied 

Unit has obtained the CCA Amendment order 

Clearance AWII-131853 dated 01.02.2024 

including with Jetty length of 1190 meters 

(Product - Sr. No.11) as per obtained EC dated 

02.03.2022. 

5 Unit shall complete the balance stage of 

secondary fume extraction system and 

connect with ID Fan 

Partially Complied  

During visit, installation & erection work of 

secondary fume extraction system is completed 

and duct connection with ID fan is under 

progress (completed 85 %) and it will be 

completed and commissioned by end of 

August 2024. 

6 Unit shall provide gas scrubber with 

galvanizing section as per CCA 

Complied 

In Galvanising process, mainly involved in 

directly coating of melted Zn on MS sheet after 

surface cleaning through heating only. Whole 

system is connected with FES tunnels (heat 

recovery system) have length of 24 meter. 

There is no chance of any liberation of acidic 

fumes. Hence unit has not provided gas 

scrubber with galvanizing section. Same is 
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updated in the CCA Amendment order AWH -

131853 dated 01.02.2024 (Sr. No. 112 & 113). 

7 Unit shall obtained membership for 

incinerable waste (1.e. Spent Resins & 

Wastes or residues containing oil). 

Complied  

Unit has obtained provisional membership of 

the RSPL for waste mix processing facility, 

which valid for six month from date of issuing 

i.e.30/01/2024. 

8 Unit shall comply with Notice of 

Direction issued U/S-33(A) of The 

Water (Prevention and Control of 

Pollution) Act, 1974 dated 17/06/2023 

(IIRC & Plate Mill Division) to achieve 

Zero Liquid Discharge for entire 

complex issued. 

Complied 

Generated w/w (wastewater) generated from 

various plants is being treated through ip with 

Primary & Secondary treatment. Final treated 

is collected into common reservoir. Collected 

w/w of reservoirs is sent to common RO Plant. 

RO plant consists of pre-treatment, UF & RO. 

Permeate of RO is reused back in the system & 

RO reject water is used in Slag Quenching & 

Dust suppression. This ZLD system operated 

for entire steel complex. 

9 Unit shall amend the CCA for stack on 

coating section. 

Complied 

Unit has obtained the CCA Amendment order 

AWII-131853 dated 01.02.2024 including with 

Stack on Coating Section (Sr. No. 24 to 28). 

 

Enclosure: 

1. Inspection Report Dated: 15/07/2024 of M/s. ArcelorMittal Nippon Steel India Limited 

(Total Page -1 to 32)  

2. The Consolidated Consent Authorization (CCA) No. AWH-131853 to 31/12/2024 issued 

on dated: 01/02/2024. (Total Page – 1 to 23).  

********** 
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 Pipe Mill - Generated wastewater to be treated in ETP. Treated 

effluent to be recycled back in the system / used in gardening & 

plantation. 

 
 

 
 The quantity of the domestic waste water (Sewage) generation 

for Domestic purpose, after expansion, shall not exceed 2024 

KL/Day. 

 

 Entire Complex domestic effluent shall be disposed through 

Septic tank and Sock pit system / Treatment in Sewage 

Treatment Plants (STP). Treated domestic water to be used for 

Greenbelt development. 

 
 

 

 Industry shall provide fixed pipeline with flow meter for the 

reuse of effluent and maintain its record.  

 

 The domestic effluent shall be treated in STP shall be used in 

gardening & plantation after conforming to following norms: 
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 CONDITIONS UNDER THE AIR ACT:  
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 The occupier of the facility shall comply Standard operating 
procedure/ 
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